THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM: NAGALAND: MEGHALAYA: MANIPUR: TRIPURA: MIZORAM AND ARUNACHAL PRADESH)

N O T I F I C A T I O N

No.HC.XI-07/2010/695/RC  

Dated 30th  June, 2011

The Hon’ble Gauhati High Court has been pleased to extend the Summer Vacation by 1(one) day i.e. up to 15th July, 2011 in respect of the Principal Seat of the Gauhati High Court.

Further, the Gauhati High Court has also been pleased to declare 06.08.2011 as a Court Working Day in lieu of 15.07.2011 in respect of the Principal Seat of the Gauhati High Court.

By Order,

Sd/- P.K. Saikia

REGISTRAR GENERAL

Memo No.HC.XI-07/2010/696-720/RC dated 30.06.2011

Copy to:

1. The Secretary General, Supreme Court of India, New Delhi.

2. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur.

3. The Registrar (Vigilance)/ (Judicial)/ (Admn.), Gauhati High Court, Guwahati.

4.The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Shillong Bench, Shillong/ Imphal Bench, Imphal/ Agartala Bench, Agartala/ Aizawl Bench, Aizawl. (He is also requested to place this Notification before the President and the Secretary of the Bar Association of the concerned Bench).

5. The Joint Registrar (Admn.), Gauhati High Court, Guwahati.

6. The President, Gauhati High Court Bar Association, Guwahati.

7. The Secretary, Gauhati High Court Bar Association, Guwahati.

8. The Secretary, Assam Lawyers’ Association, Guwahati.

9. The Secretary, Guwahati Lawyers’ Association, Guwahati.

10. The Deputy Registrar,__________, Gauhati High Court, Guwahati.

11.The Deputy Registrar( Judicial-II) –cum- Secretary to Hon’ble the Chief Justice, Gauhati High Court, Guwahati.

12. The Deputy Registrar, Gauhati High Court, Itanagar Bench, Naharlagun. (He is also requested to place this Notification before the President and the Secretary of the Bar Association of the concerned Bench).
13. The Director, Law Research Institute, Gauhati High Court, Guwahati.

14. The Librarian-cum-Research Officer, Gauhati High Court, Guwahati.

15. The Asstt. Registrar, ________, Gauhati High Court, Guwahati.

16. The Asstt. Registrar (Information) –cum- In-charge, Private Secretaries, Gauhati High Court, Guwahati.

17. The Special Officer, Translation Wing, Gauhati High Court, Guwahati.

18. The Private Secretary to Hon’ble Mr. Justice _________________, Gauhati High Court, Guwahati.

19. The Superintendent, ______________, Gauhati High Court, Guwahati.

20. The System Analyst, Gauhati High Court, Guwahati. (He is also requested to upload the Notification in the High Court Website).

21. The Deputy Director, Printing & Stationery, Assam Govt. Press. (He is requested to publish the Notification in the next issue of the Assam Gazette and forward a copy of the same to this Registry).

22. The Court Officer, Gauhati High Court, Guwahati.

23. The Chief Security Officer, Gauhati High Court, Guwahati.

24. The Court Master, Court No. ___, Gauhati High Court, Guwahati.

25. The C.A. to the Registrar General, Gauhati High Court, Guwahati.

REGISTRAR GENERAL

